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                        Regional Office, Gurugram (N) 
Haryana State Pollution Control Board 

Vikas Sadan, Opposite- New Court, Gurugram 
Website: - www.hspcb.gov.in Tel: 0124-2332775, 2972341 

Email ID: - hspcbrogrn@gmail.com 

 
Dated 27.05.2023 

To 

The District Town Planner (P), 

 DTCP, Sector-14, Gurugram 

Email id :- dtp1.gurgaon.tcp@gmail.com,  dtp3.gurgaon.tcp@gmail.com 

 

Subject:  Request to provide details of licenses, w.r.t Ambience Lagoon apartment  

including commercial component mentioned in said OA including    land 

measuring 4486 Sq. Meter in Khsara No. 526,527,528,529 & 534, of 

project  Ambience island through M/s Ambience Developers & 

infrastructure Pvt. Ltd. L-4 green park extension New Delhi. 

 
Ref:      Your office memo no. 3414 dated 02.05.2023 

 

Kindly refer to the subject noted above, it is intimated that above referred OA 

No. 881 of 2022 is pending before Hon’ble NGT which is fixed for 25.08.2023, M/s 

Ambience Developers and Infrastructure Pvt. Ltd has submitted reply which is enclosed 

herewith which are reproduced as under:- 

“we enclose herewith following documents which contains the description of the land 

of Ambience  Island and the licenses issued by DTCP. 

1. Licenses no 19 of 1993 dated 09.07.1993 

2. Licenses no 2 of 2004 dated 08.01.2004 

3. Licenses no 23 of 2004 dated 11.02.2004 

4. Memo No. 6903 dated 06.05.1996 

5. Occupation certificate- Memo No.16708 dated 31.12.2001 

6. Sanction- Memo no. 2155 dated 31.01.2002 

7. Occupation certificate- Memo no 2177 dated 02.03.2005 

8. Latest approved Master Plan of Ambience Island as approval in 2016 is  

  “ Rest of the paper as desired are not available with us. However, it is clarified that 

lagoon Residential Apartment Complex consisting of 15 blocks is fully sold, occupied 

and flats allotted to apartment buyers.”  
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“Erstwhile HLF was granted license no. 19 of 1993 vide DTCP Haryana Memo no. 

9146 dt. 15.07.1993 for land area of 18.98 acres. Subsequently, 8 acres, out of this 

land were delicensed vide DTCP Haryana Memo No. 13948 dt. 18.10.2001 for 

development of Mall reducing the area of group housing to 10.98 acres. 

Initially 13 residential blocks under the name of Ambience Lagoon Complex were 

constructed for which sanction was obtained vide Memo No. 6903 dt. 06.05.1996 and 

Occupation Certificate vide Memo No. 16708 dt. 31.12.2001 was issued. Part 

completion certificate was issued vide Memo No. 5DP-2002/97 dt. 10.01.2002. 

Two more blocks B1 AND C1 were proposed to be constructed, B1 as regular building 

block and C1 for economically weaker section, for which DTCP granted permission 

vide memo no. 2155 dt. 31.01.2002. This caused utilization of and additional 0.85 

acres of Land and resultantly area of Ambience Lagoon Complex was increased from 

10.98 acres to 11.83 acres. This additional land was provided out of license no.2 of 

2004 dt. 08.01.2004 and License No. 23 of 2004 dt. 11.02.2004. It is pertinent to 

mention here that no construction is made on this additional land as the land was 

added to supplement the FAR utilized for completion of the project.” 

You provided only one licenses No. 19 of 1993 dated 09.07.1993 vide letter 

under reference. Kindly examine the both replies dated 02.05.2023 & 10.05.2023 of builder 

and submit factual details including details already requested vide letter No. 

HSPCB/GRN/2023/156 dated 24.04.2023 along with supporting documents within 7 days 

positively, please. 

DA/Replies of builder                                                                                                                     

CC:- 

A copy of above is forwarded to The Chairman, Haryana State Pollution 

Control Board, C-11, Sector-6 Panchkula. 

 

Scientist B 

HSPCB, Gurugram Region (N) 

Regional Officer 

Gurugram Region (N) 

 

 

 

                                                                                                                      

 

 

 

330



1

Annexure-R-4/7331



2

332



3

333



4

334



5

335



6

336



7

337



8

338



9

339



10

340



11

341



12

342



13

343


